
 (19)  Copy  of  the  Annual  Account  (Hindi  and  English
 versions)  of  the  Jawaharlal  Nehru  University.
 New  Delhi.  for  the  year  1994-95.  together  with
 Audit  Report  thereon.

 (20)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (19)  above.

 [Placed  is  the  Library.  See  No.  LT.-348/96]

 (21)  (i)  A  copy  of  the  Annual  Accounts  (Hindi  and
 English  versions  of  the  National  Council
 for  Teacher  Education.  New  Delhi.  for  the
 year  1994-95.  together  with  Audit  Report
 thereon.

 (ii)  Statement  (Hindi  and  English  versions)
 regarding  Review  by  the  Government  of
 the  audited  Accounts  of  the  National
 Council  for  Teacher  Education.  New  Delhi.
 for  the  year  1994-95.

 (22)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned

 t  (21)  above.

 {Placed  is  the  Library.  See  No.  LT.-349/96]

 (23)  A  copy  of  the  Annual  Acgounts  (Hindi  and
 English  versions)  of  the  Kendriya  Vidyalaya
 Sangathan,  New  Delhi,  for  the  year  1993-94.
 together  with  Audit  Report  thereon.

 (24)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  23  above.

 [Placed  is  the  Library.  See  No.  LT.-350/96]

 (25)  (i)  A  copy  of  the  Annual  Accounts  (Hindi  and
 English  versions)  of  the  Aligarh  Muslim
 University.  aligarh.  for  the  year  1994-95
 together  with  Audit  Report  thereon.

 (26)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (25)  above.

 [Placed  is  the  Library.  See  No.  LT.-351/96]

 (27)  (i)  A  copy  of  the  Annual  Report  (Hindi
 English  versions)  of  the  Indian  Institute  of
 Technology.  Delhi.  for  the  year  1994-95.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Indian  Institute  of
 Technology.  Delhi.  for  the  year  1994-95.

 [Placed  is  the  Library.  See  No.  LT.-352/96]

 (28)  A  copy  of  the  Annual  Accounts  (Hindi  and
 English  versions)  of  the  Indian  Institute  of
 Technology,  Delhi,  for  the  year  1994-95,  together
 with  Audit  Report  thereon,  under  sub-section
 (4)  of  section  23  of  the  Institute  of  Technology
 Act,  1961.
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 (29)  Statement  (Hindi  and  English  versions)  Showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (27)  and  (28)  above.

 [Placed  is  the  Library.  See  No.  LT.-353/96]

 (30)  A  copy  of  the  Uttar  Pradesh  Universities
 (Amendment)  Act.  1996  (President  Act  No.4  of
 1996)  published  in  Gazette  of  India  dated  the
 6th  January.  1996  under  sub-section  (3)  of
 section  3  of  the  Uttar  Pradesh  State  Legislature
 (Delegation  of  Powers)  Act.  1995.

 [Placed  is  the  Library.  See  No.  LT.-354/96]

 (31)  (i)  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Primary  Education
 Development  Society  of  Kerala.
 Trivandrum.  for  the  year  1994-95.
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  primary  Education
 Development  Society  of  Kerala.
 Trivandram,  for  the  year  1994-95.

 (32)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (31)  above.

 [Placed  is  the  Library.  See  No.  LT.-355/96]

 General  Reserve  Engineer  Force  Group  ‘C’  and
 Group  ‘D’  Recruitment  (Amendment)  Rules,  1996

 and  statement  showing  reasons  for  delay  in  laying
 these  papers

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 DEFENCE  (SHRI  N.V.N.  SOMU)  :  Sir.  |  beg  to  lay  on  the
 Table-

 (1)  A  copy  of  the  General  Reserve  Engineer  Force
 Group  ‘C’  and  Group  ‘Dਂ  Recruitment
 (Amendment)  Rules,  1996  (Hind  and  English
 versions)  published  in  Notification  No.
 G.S.R.247  in  Gazette  of  India  dated  the  8th
 June,  1996  issued  under  proviso  to  article  309
 of  the  Constitution.

 (2)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (1)  above.

 [Placed  is  the  Library.  See  No.  LT.-356/96]

 ।

 12.03  hrs.

 ASSENT  TO  BILLS

 [English]

 SECRETARY-GENERAL  :  Sir.  |  lay  on  the  Table  the
 following  eight  Bills  passed  by  the  Houses  of  Parliament
 during  the  Current  Session  and  assented  to  by  the


